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State Trading in Foodgrains

(Shri Ram Krishan Gupta:
Pandit D. N, Tiwari:
| Shri Raghunath Singh:
Shri Madhusudan Rao:
*441. J Shri A. K. Gopalan:
| Shri Narayanankutty
‘ Mecenon:
| Shri Ajit Singh Sarhadi:
Shri Ram Garib:
| Shri Prakash Vir Shastri:

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to a Supplementary Ques-
tion of Starred Question No. 158 on
the 20th November, 1959 and state:

(a) whether Government have re-
vised the scheme of State Trading
in food-grains in the light of the
difficulties the States have experienc-
ed; and

(b) if so, the details thereof?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b). No, the scheme of State
Trading has not been revised but
purchases of foodgrains by the Gov-
ernments of certain States have been
given up. Purchases of rice and
wheat in most of the surplus or mar-
ginally surplus States are continuing.

Canal Water Dues from Pakistan

( Shri Vidya Charan
Shukla:
“442. { Shri Ram Krishan Gupta:
| Shri Raghunath Singh:
| Shri D, C. Sharma:

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Unstarred Question No. 57
on the 17th November, 1959 and state
whether any progress has since been
made in the matter of realization of
the “disputed” as well as balance of
“undisputed” charges from Pakisten?
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The Deputy Minister of Irrigation
and Power (Shri Hathi): No further
payments of “disputed” or ‘“undisput-
ed” charges on account of canal water
supplies have been received from
Pakistan. The matter is still under
correspondence between  the two
Governments.

Package Programme

(" Shrimati Ila Palchoudhuri:
# 443.< Shri Rami Reddy:
[ Kumari M. Vedakumari:

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to Starred Question No
435 on the 30th November, 1959 and
state:

(a) whether consideration of  the
Pilot Project for intensifying agricul-
tural production has since been com-
pleted; and

(b) if so. with what result?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Not yet.

(b) Does not arise.

Retrench t of loyees of the
Town Planning Organisation

{ Shri Ramji Verma:
Shri Prakash Vir Shastri:
*ML& Shri Yadav:
| S8hri Jagdish Awasthi:
|_ Shrt Braj Raj Singh:

Will the Minister of
pleased to state:

Health be

(a) whether it is a fact that a num-
ber of employees of the Town Plan-
ning Organisation have been served
with notices for termination of their
employmeat in the near future;

(b) if So, the reasons therefor;

(¢) whether the Government of
India have made any arrangements for
their absorption in other Government
Offices:

(d) how many of them will be ab-

sorbed in other Government Offices:
and

(c) whether these retrenched em-
ployees will be given priority by the
Employment Exchanges or the Em-
ployment Directorate while nominat-
ing them for employment in Govern-
ment or private offices?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The staff in the Town Plunning
Organisation was appointed for pre-
paring the Master Plan for Delhi.
This work has been almost completed
and the stafl now surplus to the re-
quirements of the Organisation  has
been served with notices of  termig-
ation of their employment.

(¢) The particulars of the staff like-
ly to be retrenched have been for-
warded by the Town Planning Or-
ganisation to the Directorate General
of Resettlement and Employment.
Some surplus staff will also be ab-
sorbed in the Central Regional and
Urban Planning Organisation.

(d) A statement showing the staff
proposed to be appointed in the
Central Regional and Urban Planning
Organisation is laid on the Table of
the Lok Sabha. ([See Appendix I,
annexure No, 91.] It is not possible to
say as to how many of the remaining
staff will be absorbed in other Govern-
ment offices in the near future.

(e) Necessary priority will be ac-
corded in accordance with the exist-
ing instructions on the subject.

Counterfeit Tickets

*445. Shri Mohan Swarup: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that Rall-
way Police raided a printing press
namely ‘Saraswati Press' at Morada-
bad on the 28th  January, 1960 and
scized blank ticket books and excess
fare ticket books;

(b) whether it is a fact that there is
a regular racket in the counterfeit
tickets at reduced prices; and





